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USE OF AlRFIEI.DS BY M.P. GOVE1l.N-
MENT 

4570. SHRI NITIRAJ SINGH 
CHOUDHARY: 

SHRI G. C. DIXIT : 
SHRIMATI AGAM DASS 

GURU MINlMATA : 
SHRI MANIBHAI J. PATEL : 
SHRI NATHU RAM AHlR-

WAR: 
SHRI LAKHAN LAL 

GUPTA: 
Will the Minister of DEFENCE be 

pleased to state : 

(a) whether any communication has 
been received from the Govemmeat of 
Madhya Pradesh requesting for aeneral 
permission enabling the State Oovem-
ment aircraft to land on the airfields of 
Neemuch. Gwalior and Allahabad, 
which are controlled by the Ministry of 
Defence without having to obtain prior 
concurrence for landing at each occa-
sion; and 

(b) if so, the decision of Goveramen.t 
thereon? 

THEMJNlSfER OF STATE IN 
THE MINISTRY OF DEPENCE 
(SHRI L. N. MISHRA) : (a) Yes, Sir. 

(b) It was not found possible to 
agree to the relaxation asked for. 




